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 8.3  ३  hrs.
 HALF-AN-HOUR  DISCUSSION

 PER  CAPITA  AVAILABILITY  OF
 POWER  IN  BIHAR

 MR.  CHAIRMAN  :  I  will  now  take
 up  Half-an-Hour  Discussion.  Shri  Bhogen-
 dra  Jha  who  is  to  raise  the  discussion  is

 not  present  in  the  House.  I,  therefore,
 adjourn  the  House  to  meet  at  Il  A.  M.
 on  Monday.

 8.3I  hrs.  ०
 The  Lok  Sabha  then  adjourned  till

 Eleven  of  the  Clock  on  Monday,  April
 24,  +1969|Vaisakha  7,  7897  (Saka).


